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25 15-3-96 shri B.S.Tripathy, learned

counsel for the applicant, seeks permissic
o withdraw the ‘application, Pemission

ranted, Applicatiton is permitted tobe
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withdrawn and is accordingly dismissed.,
shri Akhaya Misra,learned counsel for the
Respondents,is present, Copy of this order

be given to both the counsels,
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